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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEOABAD BENCH 

T3T 0. 8 o 1995 in 

0.4. NO. 300 of 1993 

cc 

DATE OF DECISION 23rd ue 1995. 

Shri 	____ 	 Petitioner 

Advocate for the Petitioner (s) 

Ve rs s 

_iJfli)fl )t Iflci. a:c ors. 	 Respondent 

311r1 Ai1 ::urshi 
	

Advocate for the Respondent (s) 

CORAM 

The Hon'ble Mr. V,7dhakrishnan 	 rflber (A) 

The Hon'ble Mr. 

JUDGMENT 

1, Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgment ? 

Whether it needs to be circulated to other Benches of the Tribunal ? 



: 2 : 

Shri I.p.Hodj 
Inspector (OG) 
Office of Excise & Customs & 
Central Excise, 
Division Office, 
Mehsaria. 

(?Ivocate 	:ir.3 .:•T . Thaznar) 

Ve su S 

Union of India, 
through : the Collector, 
Central Excise & Customs, 
Customs House, 
TavranJp ura, 

Ahmedabad. 

The Collector of Central xcise 
Customs, aee Course, 
3eroda. 

ie prioc.elc Collector os 
Central xcise a Customs, 
ace Course, 
Onroda. 

(AcJvoco;a ::r.AiLl ?dreshi) 

. . .Applicant. 

.. .Resj:.oncents. 

u_,- 

ITOTE T3. B of 1995 in 
O.A.IIO. 300 o 1933. 

23rd June, 1995 

Pr 	: HJ 	Icr .T.Thrishnen 	finn ser (A) 

jo.)..ThO5O.r se:s peri:issss:)n tD :ithcirow the 

D.2\. no oer instructions received from his client. permission 

:anted. 3.A. stands disposec) of as -iithdrawn. 

-- 	 - 	-, 	-L 
L. 	C 

./tv 
(v.:adhakrishnan) 

-Ionher (t) 



CENTRAL .Ar)MINISTIA:IvE TR.AL 
AHNE BA BAT B NC H W 

Application No. 	 of 

Transfer Application No. -- 	 of 

CERTIFICATE 

Certified that no further action 	required to be taken and 

the case is fit for consignment : the Record Room (Becided). 

Dated 	(( 

Countersign ; 
- 

Signature of the Dealing 
Assistant 

Section Officer 
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